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It pate 'of"Orders ‘65-03-96'

Presentz Hon' ble Mr.Justica A.K Chatterjee,‘\iice—c:haiman. :
~ Hon'ble Mr. M, s, Miﬁcherjae.ﬂdministrative Member. -
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 BIRENORA KUMAR DAS
v - VS~ | ,
UNION OF INDIA & ORS,

QR DE ,Ei .
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ﬁay by Mr.B, matmrjee,m. oomsal.appearmg on.behalf of
‘the petitioner. None appeurs for 'tha respondents.

The applicatmn be: listed for hear;,ng regarding
admigsion on 2.4,96. In the meantime, the applicant shall
sexve the respende'xts wiﬁh ‘a copy of this applicatian and

~ apnexures thereto, who may ﬁile reply at least 7 dsya befc@e '
the next date.

o In the meantime, h@armg the 16 counsel for t.he applicant 9
' and on perusal of the’ application with annexures thereto. '
ﬂ&mct. as an interim mea«:ure. that s@lmdm. if any, made ,
- in'persusnce of the notice vide Annexure-A.l to the applicatian.
.the result thereof shall not be publishea &1 the &até fixed. ;_,

~ The’ order passed this day shgll be cemmicate& to the
reapcn&ents for which & Plain Copy of this order be handed
overx to the 14, ceunsel for the petitiener.

'(ﬁ.é.ﬂuknergae), ST {n(m.Chatterfeel .
Mamber (A S S V‘S.ca-—Chairman.‘ SRS



